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rdided in Delhi and New Delhi in connec-
tion with adulteration of sweets and food 
products during June-July, 1966; and 

(b) if so,. the details of raids conducted 
so far? 

The Minister of Health and Family 
PIlIDDing (Dr. Sushila Nayar): ta) 
yes. 

(b) 22 raids were conducted on re-
stauilmts and sweets shops in June, 1966 
and 12 in July. 1966 as a result of which 24 

establishments were closed tor ~arying 
periods. 

Electronic Computel'S In Delhi 

2053. Shrimati Mai,mOODa Sultan: 
Will the Minister of Irrigation and 
Po.er be pleased to state: 

(a) whether a number of electronic 
computers are being installed in the Capi-
tal to locate power trouble spots; 

(b) if so, how many and where; and 

(c) the cost at which they have been 
imponed and from where? 

The MInister 01 IrriptiAln and 
Power (Shri Fakhroddln Ahmed): 
(a) No. 

(b) and (c). Do not arise. 

Electronic Computers In Delhi 

2054. Shrlmatl Malmoona Sultan: 
Will the Minister of Health and Family 
Planning be pleased to state: 

(a) whether a number of electronic 
computers are being installed in the 
Cap/tal to locate water trouble spots; 

(b) if so, how many and where; and 

(c) the cost at which they have been 
imported and from where? 

The Minister of Health and Family 
Planning (Dr. Sushila Na,..r): (a) No. 

(b) and (c). Do not arise. 

Ezport Duty 

2OSS. Shri P. C. Borocah : Will 
the Minister 01 Finance be pleased to 
state: 

Ca) whether Government have decided 
to exempt a number of items from the 
export dUll; 

(b) if so, which ones; and 

Cc) the basis on whichl this decision 
has been taken? 

The Minister of Finance (Shri' 
Sachlndra Chaudhuri) (a) Yes, Sir. 

(b) Goods covered by forward eon-
tr~cts expressed in foreign currency Bnd 
entered into prior to the 6th June .• 1966 
have been eXempted from export duty. 
subject to certain conditions. This conce· 
ssion has been alJowed so far in respect of 
all commodities which were subject to export 
duty consequent on devaluation, on the 
date of announcement of the concession 
i .•. lIth July. I966. The question of 
extending this concession to other arti-
cles on which export duty has been levied 
after the IIth July, I966 is under con-
sideration. 

(e) The exemption ha. been granted 
on the ground that on account of advance 
sale of foreign exchange fefore the 6th 
JUDe, I966, the exporter would make. no 
adventitious gain in rupee reaJisation· 
in these cases following devaluation. 

percentage of Agriculturists ill 
India 

2056. Shri Hem Raj : Will the- Min-
ister of Planning and Social Welfare 
be pleased to state: 

(a) the percentage of population 
which was dependent wholly upon agri-
culture before the First Five Year Plan 
started; 

(b) the percentage of this dependence 
upon agriculture shifted from agriculture 
to industry during First, Second and 
Third Plan period; 




